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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NO(s). 9154-9156 COF 2003

COVMWNR. OF CENTRAL EXCl SE, JAI PUR Appel | ant (s)
VERSUS
M'S. SUPER SYNOTEX (INDIA) LTD. & ORS. Respondent (s)

(Wth appln(s) for stay and office report)

WTH SLP(C) NO 16248 of 2009
(Wth prayer for interimrelief and with office report),
Cvil Appeal No.4621 of 2008 (Wth appln. for stay),

Civil Appeal NO 2008-2009 of 2010,

Civil Appeal NO 335-336 of 2005

(Wth appln. for ex-parte stay and with office report),
Cvil Appeal NO 4003 of 2009,

Cvil Appeal NO 4076 of 2007

(Wth appln. for ex-parte stay and with office report),
G vil Appeal NO 5987 of 2010

(Wth appln. for stay and pernmission to file addl. docunents),
Cvil Appeal NO 6033 of 2011

(Wth appln. for stay and with office report),

Cvil Appeal NO 778-779 of 2009

(Wth appln. for stay and with office report),

Civil Appeal NO 8095-8103 of 2013

(Wth appln. for stay and with office report),

Cvil Appeal NO 8105 of 2013

(Wth appln. for stay and with office report).

Date: 26/09/2013 These matters were called on for hearing today.

CORAM :
HON BLE MR JUSTICE ANIL R DAVE
HON BLE MR, JUSTI CE DI PAK M SRA

K. Radhakri shnan, Sr. Adv.
Suni ta Rani, Adv.

Shal i ni Kunar, Adv.

B. Krishna Prasad, AOR
Ani| Katiyar, AOR (N. P.)
S.N. Terdal, AOR(N. P.)

For Appellant(s)
ua

SESFFS

.2/ -

. 2.
in CA No.4621/08 Kavin CGulati, Sr. Adv.
Rashm Si ngh, Adv.
Anupam M shr a, Adv.

M. Rohit, Adv.
Sunai na Kunar, Adv.
Praveen Kumar, Adv. (N.P.)

=% 5F%



For Respondent (s)

in CA Nos.9154-56 M. Al ok Yada, Adv.
M. Amar Pratap Singh, Adv.
M. M P. Devanath, Adv.
In CA Nos.778-779 M. Kunal Chatterjee, Adv.
& 4003 Ms. Maitrayee Banerjee, Adv.
M . Chanshyam Joshi, Adv.
In CA 5987 M. Kunal Chatterjee, Adv.
Ms. Maitrayee Banerj ee, Adv.
M. Partha Sil, Adv.
In CA Nos. 2008-09 M. Kunal Chatterjee, Adv.
& SLP(C) No. 16248 Ms. Maitrayee Banerj ee, Adv.
M. Partha Sil, Adv.
In CA No. 6033 M. Kartik Kurnmny, Adv.
M. Anand Jal uka, Adv.
M. Praveen Kumar, Adv.
Ms. Sunai na Kumar, Adv.
UPON hearing counsel the Court made the follow ng
ORDER
M. Kavin Qulati, learned senior counsel, started
argunents at 10.40 a.m and continued till 11.10
Thereafter, M. K Radhakrishnan, |earned senior counsel
his subnissions till 11.30.
Hear i ng concl uded.
Judgnent reserved.

| (Sarita Purohit)
| Court Master
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